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Title: Introduction of the Clinical Trial of Drugs on Patients (Regulation) Bill, 2016
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HON. DEPUTY SPEAKER: The guestion is:
"That leave be granted to introduce a Bill to regulate clinical trials of various new drugs on patients being conducted by various

pharmaceutical companies in the country to verify their clinical pharmacology or adverse effects; to determine their safety and efficacy;

and to protect the interests of patients undergoing these trials in the absence of any information or contract by these companies and for
matters connected therewith or incidental thereto."

The motion was adopted.
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